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States to Identify two Travel Circuits 

2574. SHRl AMAR SINH RA THA-
WA): Will the Minister of TOURISM 
AND CML A VIA TION be pleased 
to state: 

(a) whether 'tiovernment baH.' 
asked the States to identify two travel 
circuits each for the p'romotion of 
tourism in the country; 

(b) whether all the States have 
responded; 

(e) if so, the details sent by each 
State; and 

(d) the decision taken by Govern-
ment then»nf 

THE MINISTER. OF TOURISM 
AND CIVIL AVIATION (SHRl A. P. 
SHARMA): (a) Yes, Sir . 

(b) Proposals to-date have been 
received from Maharashtra, west-
Bengal, Jammu and Kasb.m.ir~ Gujarat, 
Harvana Andaman and Nieobar, 
Sikkim, ' Aasam, Goa, Chandigarh, 
Delhi, Kerala, Andhra Pradesh, pun-
jab Uttar Pradesh, Manipur, Orissa, 
Madhya Pradesh and Karnataka. 

(c) and (d). Emphasis has been 
given by all the states on the provi-
sion of accommodation and transport 
facilities at centres falling along the 
travel circuits whiCh have been iden-
tified by them. 

Since the Sixth Five Year Plan 
1980-85 is still under finalisation, j: 
is not possible at this stage to take 
a view in the matter. 'fhe develop-
mental programme will depend uporl 
the resources that will be made avail-
able fOr the development of tourism 
in the Central Sector. 

Memora.ndum from Hindustan Steel 
construction workers union, Calcutta 

2575. SHRI SAMAR MUKHERJEE: 
Will the Minister of STEEL AND 
MINES be pleased to state: 

(a) whether the Ministry of Steel 
and Mines received a memorandum 
dated 15th June, 1980 from Hindus-
tan Steel Construction Workers 
Unkm, Calcutta on 22nd July, 1980; 

(b) if so, what are the demaulds; 
and 

(c) steps taken to settle the de-
mands? 

THE MINISTER OF COMMERCE 
AND STEEL AND MINES (SHRI 
PRANAB MUKHJ!':RJEE): (a) to (c). 
The information is being collected and 
will be laid on the Table of the 
House. 

ConUOl ., Deeasiu of 1m:pOrt of Aee-
. tylene ,blaCk from abroad 

2576. SHRI SKARIAH THOMAS~ 
Will the Minister of GO~CE ~. 
pleased to state: 
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(a) is it the policy of Government 
to give protection to the indigenous 
manufacturers; and 

(b) if -so do Government propose 
to put a complete ban or a more strin-
gent control of licensing for the im-
port of Acetylene Black from abroad 
so that the indigenous manufacturers 
are protected? 

THE MINISTER OF STATE IN THE 
MINISTRY- OF COMMERCE (SHRI 
KHURSHED ALAM KHAN): (~, 

Yes, Sir. One of the objectives of 
import control is to provide legiti-
mate protection to indigenous ladus-
try. 

(b) This item was earlier allowed 
to be imported under Open GC'neral 
Licence. In order to protect w.digc-
nous industry, the item was removed 
from O.G.L. and included In the Res-
tricted List in the Import Pnlicy for 
1980-81. Further restriction could 
be considered only when indigenous 
producti<>n proves adequate both qua-
lity-wise and quantity-wise. 

Tourist Centres maintained by Cen-
tral Government 

2577. SHRI DAULATSINH JADE-
JA: \Vill the Minister of TOURISM 
AND CIVIL AVIATION be pleased 
to state: 

(a) the names ·.)f the tourist Cen-
tres which are maintained by tht"! 
Central Government; 

(b) the names of the tourists cen-
tres developed during the last year; 

(c) the target for setting up new 
tourist centres during the year 1980-
81; and 

(d) the location selected? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI A. P. 
SHl\RMA: (a) The Central Gov-
ernment does not mamtain any tourist 
centres. Excepting for the facilities 
provided and maintained in connec-
tion with the development of winter 
sports at Gulmarg. the facilities deve-
loped at other centres are handed 
over by the Department for opera-

tion and maintenance either to the 
India Tourism Development Corpo-
ration Or to the State Department of 
Tourism concerned. 

(b) A statement is attached. 
(c) and (d): 

Department oj Tourism 

In addition to its C\)ntinuing sche-
mes, the Central Department of Tou-
rism, will be completing action/has 
initiated action on the following new 
schemes durid'lg 1980-81:_ 

(i) Youth Hostels-The Plans and 
estimates for construction of youth 
Hostels at Cauhati and Shillong 
are under preparation in ronsulta-
tion with the concerned State Gov-
ernments. The State Government 
of Sikkim has been requested to 
give an adequate land for construc-
tion of a Youth Hostel at Gangtok. 

(ii) Simlipal National Park-In 
consultation with the State Gov-
ernment, selection of a site for the 
cOr...'1struction of a forest lodge is 
being finalised. 

(iii) Kushinagar and Sravasti-
Micro-planning of the fwo centres 
will be completed. 

(iv) FatehpuT Sikri-Master plan 
(land-use plan) Of Fatehpur Sikri 
will be completed. 

(v) Mewar Complex-Master-plan 
(land-use plan) is U41der prepara": 
tion. 

(vi) Piprahwa-Master-plan (land-
use plan) is under preparation. 

India Tourism Development Corpora-
tion 

In addition to its on-going schemes, 
the India Tourism Development Cor-
poration has initiated action on the 
following projects during 1980-81:-

(i) Construction of hotels.at Gul-
marg, Chandigarh and Bombay Air-
~rt. -

(ii) Construction of hotels at 
Bhopal, Gauhati and Purl as a joint 
venture witb the State Tourism 




